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SIGNEERS IR R FEARCIREIE R
(aTRTISE =T ST srferepTRaT fawmm)
Hheq
T3 faeett, 22 anred 2025

BT, . 5. 11015/1/2018-FeET.— T TXHTT F ATHTRGE AT Y ATAHTRAT TATAT F Hehod
. 31.11015/1/2018-F=<1, faai® 08 5, 2022, q9I-HHT 9¥ TATHIAET, T ATTHAT Fd g,
TATHTSTE =TT AT ATARTAT HATAT (ATHTIOER +TT S ATERTAT Famr a7 feeamrse aerferaaor
faam) fr B aaesr afafy w1 wisT w0 #1 foly e @1 o 9w f g, 095 #7190 0w
THHT FAHA TS AT ATAT -

1. §L=AT

1. [@ETHTRSTS w1 i srfaraTar 9= qeqeT
(=T, % TAW)

2. [ETHTSTR =TT 3f¥ ATeeRTar T 3t IUTETET
CliRuicE)

3. [ETHTISTR =TT ¥ SATaaRTar asd §3i qaeq
(=ft TrHET Areae)

5815 GI/2025 (1)
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2. -t gaeg

HHT HA HATA G ATHT 98T (4)

4, T I T F9IT, AT q9T T

5. [T HeAr T, | T aaeT

6. [ &defier Aigw wrfes, Trew @ e

7. [ T T, TS | aIe

EEe TS g gy A e (2)

8. [T Treaeaw g2 FERET, A& a9 aaeT

9. [T THETR ST, ST AT L)

HATAA G ATTHG feeal fae1d (4)

10. [JT. &I fHig, 17, ggett "ise, SISt uEde, 7ia e, fReei-110054 B

11. [ET. TSIq@ oMM, &1.-280, Tgel HiSel, TG H, MIRMETEE, Sl Ta9T- qae
201013

12. [T, ST ITAAIE, WA A.- 799, H¥Eadt Fam™, §iv A9, ST, Jie T, ey
arest, Mar-403507

13. [o=drhe (21.) &1, @y, Y. 18/851-1, TeadAl, AWeT TTHeY, fawada{H- L)
695032

Al gieEe et aRus & gfafafa

14, [ 7= g, ©-3, grefee wier, aiorrZy, Miara e, FFR, I Ta9T- L)
208006

AT T T & I H e

15. [T ST A, F. 58/21, TST TN, AT AT, AT, Iea¥ T=9T- 221001 g3

A8 HATE (TSTHTYT f3TT) SR A 9aed

16. [ST. AT eTHT, 220, FHifeed T, fFame FiarT, 7241-800014 qaeT

17. [t foup &0, 158 Foum A, e 9RwE & 9T, AT, TSeTE-321001 oy

18. [MT. HATH . 94T, Feger, ot fowm, Ftes Feafazmea, amare-580003 T

A 95

AT T iR ATEehTRar T & aaEte

19. [@f=@, STATSE =0T ST sfaRTar oA e

20. |9 f=a (), arTors = e srfasrriar o L)

21. [orax gf=e (e, s = i sfderiar B e

22. [FFFT Ff=a (TT.AT./EAT.), AT #7737 AfErawTiear farsmT Teer-af=a

et gt v & sifat

23, [@f=a, s gerfaaeneor o e

24. R at=a, fesairs gt A nr qaeg

25. [FFFd G (9T, AT, TR Ferfaraseor faswmr aaeT

NEKIKBECINE R R

26. [@f=E, TSATT G, 2w qaeT

27. [EIEd gf=a, TSTATAT 9T, I8 § A e ey
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R O 1 2 | S 1 12 1 s O | O e K O 4 e O O OO s 2 A 21
EIRIG R GU RICERIG R AR RIGTE R NI CE RIS G

28. @@, Tred s ST T, 9% et T
29. [@fa, TrediE aRTS =T T, 9 et aeeq
30. [@fa, Tred fomET &t s, 792 fReett I

31.  [reaer T Yae e, F99 Seloe FECH oA UUE SAATHE HIITLL, T3 LED
et

32. [werer Qe U9 TS FHATL BIEAT UUE STATHE HTIIL9, T% faoett L)
33. (e Aaerk, Tedi fwET ot foeq ue e A, =2 feoeh T

34. [T FHERT ATAFRIEY, Fah, oG AT A4 [0 THE G i Fear 1%, qaeT
s faeett

35. |Faer, e HETS 1T HEdT, T8 faeett aaeq
36. |[F=er, =, srraeET wiate™, 7 faeeft e
37. & Gf=E, AT SESHA T8 TR s, 92 faedt L)
38. [oTeWeT UA HEA FIAFIT AT, AL (AT Iug, 7% ot g3y
39. [T A, e (HEET), 9 et qaeT
40.  [EFd afE U T FTAETET ST, g A, 9 et EEED)

41.  |Teder U vae [Heers, e $EW & afaat A (wire), FEE, 39 e
EEE

42. |oremed UE YEY Aeee, duEa EElhte Weq" Uve SaetHe widiem| T T

(TASTUESTER), 72 et

43.  |[Feer, TP FgieAnTar S| HREERT §EAT (TS S IIUHET), =, a3
SICEGES

44,  |[Faere, T Fawe g qaeat St ST SEdT g (AT, qaey
AYAT), Feeh, AT

45.  [Aaers, TP 3P R qerfthamor §e9, 3808, STEs o=y

46. |29, ST ATaT ST TS a1 UF av e §ed, §as qaeg

A7. (Ao, TP Tiaehier fesrTee Seam, ferera qaeg

48.  [Fer, Ufed SMeaTe SUTEaT Ui faaaire "em, 9% faeett qaeg

49. (AT, TP dAlfae RTe qerfhdaor J8qT9 (THTE YT el), qaeq
RETRACICACERIE]

50. [Fers, TR Fiehide STHT SAAHLTT T TIAAT F7 (METHTANTENET), L)
RERESE

51. qﬁ;{&?ﬂ?, TTCET AIATEE TTee] (ard 979 (THAS UHUHAN), HgY, 7e L)

q

52. [3T A=, steat fagry arsruft fasair @rer sfereror g (Ti= =), L)
eI, Wed Ta9T

2. T

= g 7 F19, 9 F GEag™ § FUT-aReEead ToHToT Jia, e sfaRaw e qedie s
T o, Fwr B ataf & Rt s TsramoT AT g ST R T SRt F wrieaad i aHeT
FLAT TAT FTHTOE AT 3T ATAFRTAT HATAT (ATHTTR AT AT ATAHRTRAr BFawr qar Rzrmem
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qETThee 0T AT 3T 39 TaG U AATTeT FATATT 6 HIHHS § [Bal A7 TN FE17 & I | qA1g
AT gR M
3. FHFME:

TH AT T FHHTA, THH ST il AE F A9 99 T AT HEE TG = G 6 9aeT 8, o qa7
% V3T B STAET FIAT HTAFRTA THT gI I AT AT Ha T TG Agl Lgd UL, TH AU 6 TaeT qg!
T2 G AT F Ieq T 9 US UX KT Fd g IF AT ok qaT WA 39 qraia § s e fea

g 9¥ It Forelt =af=F =T I TAT9 U% Ta& ATHa 7aT S[TaT 8, a7 F 99 a3ty & o geew av @
e afefRafaert §, za afefa w1 FEwrer T a1 agmEr ST g 2

4. 9HA:
AT T qEATad 92 Aot § T TAT THT S5 [aodtt & | AT 20l ST ST ferd gl
R e 1 G B e B

TISTATHT T, T8 HoerT & e A9 . 11/20034/04/2005 .47, (Fifa-2), fami 03 weast, 2006
* ST FFr g T Hh el HATedl/ AT gy Tiod Beat amgae aufadi § ar8a 15 $2-a3his
T H 06 992 937 214 &, Aq: AT F1/a e 7 TELT Hl (G5 7 & srferd €08 Jmar g:-
(F) afufa & I1Hq 99 9eed1 F "H98 gae T (Iq9, 9T U gere) Afafeaaw, 1954" F qrEem ua
THT-AHT 92 T 70 TT HTEAT TAT TEQTq 997 70 AT 3 ST ATAT Fedm JAT <1 qeal (&dm
ST
(@) TR F T AT-TCRIET el T TTATT AW % #7157, 9. 11/22034/04/86-37.97. (F-2), fawiw
22 S9ait, 1987 # fAfgd fRem-Adert & dq=T oY 9 9 g 99T-9877 9% Ja1-5entaq &fEa
T T Il o SATHTT ATAT AT TAT <= AT <F g

i)

Areer foaT STaT € FF =9 "sheT it UE-UF Uid G 9T F a9y §Ae/ A, adt asy aewd
AT G TT-AFA JTHAT, oI qA=ATAT, TIHHAT FrTad, GHEHes af=Eres, g < e
aiAtd, G940 F1F HATAT, AT 97 qoaTerd, 5T G997 qroarerd, G5 6 a7 AT, 99 =ar=e
ATTRT, AT ATTRT, AT o 2T U greraT u<iers, UgTa@Tat dex 3 Tored, Ja+ Ua of@T STaewT,
TTATIOTE =TT AT ATARTRAT HATAT (AT =1 3 srferspriar faamr g e gerfaaaor
o) F1 A <7 SO

g T straer 3o STar g & 78 9eheT aaEreTeoT it T & (o7 9T & TS0 § TR A S

Vg FHTY, I A9

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
(Department of Social Justice and Empowerment)

RESOLUTION
New Delhi, the 22nd August, 2025

F. No. E. 11015/1/2018-Hindi—In supersession of the Ministry of Social Justice and Empowerment's
Resolution No. E.11015/1/2018-Hindi, dated 08" of June, 2022 as amended from time to time, Government of India
has decided to reconstitute Hindi Salahakar Samiti of the Ministry of Social Justice and Empowerment (Department of
Social Justice & Empowerment and Department of Empowerment of Persons with Disability). The composition,
functions and tenure etc. of the Samiti shall be as follow:

1. COMPOSITON

1. Minister of Social Justice and Empowerment Chairperson
(Dr. VIRENDRA KUMAR)

2. Minister of State for Social Justice and Empowerment Dy. Chairperson
(SHRI B.L. VERMA)
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3. Minister of State for Social Justice and Empowerment Member
(SHRI RAMDAS ATHAWALE)

2. Non-Official Members
Members nominated by the Ministry of Parliamentary Affairs (4)

4 Shri Suresh Kumar Kashyap, Lok Sabha Member

S. Smt. Sandhya Ray, Lok Sabha Member

6. Shri Dhairyashil Mohan Patil, Rajya Sabha Member

7. Shri Ryaga Krishnaiah, Rajya Sabha Member

Members nominated by the Committee of Parliament on Official Language (2)

8. Shri Vishweshwar Hegde Kageri, Lok Sabha Member

0. Shri Ramchander Jangra, Rajya Sabha Member

Hindi Scholars nominated by the Ministry (4)

10.  |Prof. Rasal Singh, 17, First Floor, BD Estate, Mall Road, Delhi-110054 Member

11. |Dr. Rajat Sharma, B-280, First Floor, Swarnjayanti Puram, Ghaziabad, Uttar Member
Pradesh-201013

12. [Dr. Archana Gaitonde, H. No. - 799, Saraswati Niwas, Teen Manas, Bambordem, Member
Moira, Bardez, Goa-477445

13.  |Adv.(Dr.) B. Madhu, T.C. 18/851-1, Aiswarya, Armada P.O., Thiruvananthapuram- Member
695032

Representative of Kendriya Sachivalaya Hindi Parishad

14.  |Shri Narendra Singh, A-3, Hydel Colony, Malikapuram, Govindnagar, Member
Kanpur, Uttar Pradesh -110018

Representative of Nagripracharini Sabha, Varanasi

15. |Vyomesh Shukla, K. 58/21, Bada Ganesh, Lohatia, Varanasi, Uttar Pradesh-221001 ‘ Member

Members Nominated by the Ministry of Home Affairs (Deptt. of Official Language)

16. |Dr. Seema Sharma, 220, Kautilya Nagar, Vidhayak Colony, Patna-800014 Member

17. |Sh. Vishnu Saini, 158 Krishna Nagar, Near Zila Parishad, Bharatpur, Rajasthan- Member
321001

18. |Prof. Sitaram K. Pawar, Head of Department of Hindi, Karnataka University, Member
Dharwad-580003

Official Members

Representatives of Department of Social Justice & Empowerment

19. [Secretary, Department of Social Justice & Empowerment Member

20. |Additional Secretary (CKD), Department of Social Justice & Empowerment Member

21. |Additional Secretary (BS), Department of Social Justice & Empowerment Member

22. |Joint Secretary (OL/Estt.), Department of Social Justice & Empowerment Member Secretary

Representatives of Department of Empowerment of Persons with Disability

23. [Secretary, Department of Empowerment of Persons with Disability Member

24. |Additional Secretary, Department of Empowerment of Persons with Disability Member

25. [Joint Secretary (O.L. Matters), Department of Empowerment of Persons with Member
Disability

Representatives of Department of Official Language

26. [Secretary, Department of Official Language, M/o Home Affairs Member

27. Joint Secretary, Department of Official Language, M/o Home Affairs Member

Representatives from the Offices/Corporations/Institutes/Foundations/Trust/ Commissions etc. under the
Deptt. of Social Justice & Empowerment and the Department of Empowerment of Persons with Disability

28. [Secretary, National Commission for Schduled Castes, New Delhi. Member
29. [Secretary, National Commission for Safai Karamcharis, New Delhi. Member
30. [Secretary, National Commission for Backward Classes, New Delhi. Member
31. |Chairman cum Managing Director, National Scheduled Castes Finance and Member

Development Corporation, New Delhi.

32. |Managing Director, National Safai Karamcharis Finance & Development Member
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Corporation, New Delhi.

33. |Managing Director, National Backward Classes Finance and Development Member
Corporation, New Delhi.

34. |Chief Executive Officer, Development and Welfare Board for De-notified, Member
INomadic, and Semi-Nomadic Communities, New Delhi

35. [Director, National Institute of Social Defence, New Delhi. Member

36. |Director, Dr. Ambedkar Foundation, New Delhi. Member

37. |Member Secretary, Babu Jagjivan Ram National Foundation, New Delhi. Member

38. |Chairperson and Chief Executive Officer, Rehabilitation Council of India, New Member
Delhi

39. |Chief Commissioner for persons with Disabilities, New Delhi Member

40. |Joint Secretary and Chief Executive Officer, National Trust, New Delhi Member

41. |Chairman & Managing Director, Artificial Limbs Manufacturing Corporation of| Member
India (ALIMCO), Kanpur, UP

42.  |Chairperson and Managing Director, National Handicapped Finance and| Member
Development Corporation (NDFDC), New Delhi

43.  |Director, National Institute for Empowerment of Persons with Multiple Disabilities Member
(Divyangjan), Chennai, Tamil Nadu

44.  Director, Swami Vivekanand National Institute of Rehabilitation Training and Member
Research (SVNIRTAR), Cuttak, Odisha.

45.  [Director, National Institute for the Visually Handicapped, Dehradun, Uttarakhand Member

46.  |Director, Ali Yavar Jung National Institute for the Hearing Handicapped, Mumbai Member

47.  |Director, National Institute For Locomotor Disabilities (Divyangjan), Kolkata Member

48.  [Director, Pandit Deendayal Upadhyaya National Institute for Persons with Physical Member
Disabilities (Divyangjan), New Delhi

49.  [Director, National Institute for the Empowerment of the Persons with Intellectual Member
Disabilities, Divyangjan (NIEPID), Secunderabad, Telangana

50. |Director, Indian Sign Language Research and Training Centre (ISLRTC), New Member
Delhi

51.  |Director, National Institute of Mental Health Rehabilitation (NIMHR), Sehore, M.P. Member

52. |Deputy Director, Atal Bihari Vajpayee Training Centre For Disability Sports Member

(ABVTCDS), Gwalior, M.P.

2. FUNCTIONS:

The functions of the Committee will be to review the implementation of the Official Language Policy as envisaged in
the Constitution of India, Official Language Act & the Rules made thereunder, decisions of the Kendriya Hindi Samiti
and the instructions issued by the Department of Official Language and also to render advice in regard to increasing
the use of Hindi in the working of the Ministry of Social Justice & Empowerment (Department of Social Justice &
Empowerment and Department of Empowerment of Persons with Disability) and its Attached and Subordinate
offices.

3. TENURE:

The tenure of the Committee will be for three years from the date of its constitution. The Members of Parliament,
who are members of the Committee, shall cease to be members of the Committee on the dissolution of the House or
on expiry of their term or otherwise ceasing to be member of the House. The ex-officio members of the Committee
will remain members of the Committee till they work in their respective posts. If a vacancy arises in the Committee,
the member nominated against that vacancy shall hold office for the remaining period. Under special circumstances,
the tenure of the Committee may be curtailed or extended.

4. GENERAL:
The Headquarters of the Committee shall be at New Delhi and its meetings are required to be held in Delhi region.

5. T.A/D.A. & Other Allowances

The Department of Official Language, Ministry of Home Affairs vide their Office Memorandum No.
11/20034/04/2005-0O.L. (Policy-2), dated 03 Februarry, 2006 has stated that as the 15 non-official members include 6
Members of Parliament, nominated in the Hindi Salahakar Samitis constituted by Central Ministries/Departments, so
the provision regarding travelling/daily allowance is made more elaborated in the following manner:-
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(a) The Members of Parliament nominated in the Samiti will be paid Travelling Allowance and Daily Allowance
as per the provisions in the "Members of Parliament (Salary, Allowance and Pension) Act, 1954", amendments issued
from time to time and rules made thereunder.

(b) Travelling Allowance and Daily Allowance to other non-official members of the Samiti will be paid as per
the guidelines contained in the Department of Official Language O.M. No. 11/22034/04/86-OL(I-2) dated 22nd

January, 1987 and in accordance with the prescribed rates and rules as amended from time to time by the Government
of India.

ORDER

Ordered that a copy of the Resolution be communicated to all Ministries/Departments of Government of India, all
State Governments and Union Territory Administrations, President's Secretariat, Prime Minister's Office, Cabinet
Secretariat, Committee of Parliament on Official languages, Ministry of Parliament Affairs, Lok Sabha Secretariat,
Rajya Sabha Secretariat, Union Public Service Commission, Election Commission of India, NITI Ayog, Comptroller
and Auditor General of India, Accountant General Central Revenue, Pay & Accounts Officer, Ministry of Social
Justice and Empowerment (Department of Social Justice & Empowerment and Department of Empowerment of
Persons with Disability).

Ordered also that a copy of this Resolution be published in the Gazette of India for general information.

SHAILENDRA KUMAR, Jt. Secy.
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